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STATEMENT
Year Numbe: of __ Number of persons Number of persons Number of Persons
persons Convicted Acquitted against whom Discharged
Arrested . Lases are
Pending Pending
Trial investigation
PICK POCKETING
1993 160 43 26 79 . 12
1994 184 39 26 T . 8
1995 260 20 22 192 4 . 22
1996 126 1 3 80 38 4
wpto 306 96!
RAPE
1993
1994 3 3
1985 6
1996 3
tupte 30 6 96
EVE-TEASING
1993 18 15
1994 21 17
1995 77 60 - 17
1896 8 7 1
fupto 3C € 96
MOLESTATION OF WOMEN
1993 iR 1 10
1994 15 2 2 1"
1995 z4 1 3 18 2
1996 7 6 1
{upto 3C 6 96"
FLAYING OF QOBSCENE AUDIO-CASSETTES
1692
1994
1995 3 3
1996
tupte 3G 6 96
[Engush; (b) it 80, the reasons therefor.
Bridge between Bagaha and Chhitauni pvon:zl) :’,:h:,::’,:ef? 7::3:::.2;3:090.9 o complete ihe

€26 DR MP JAISWAL

RAILHAYS be pleased 1o state

iai whether the amount
construction of troad gauge Railway and Road Bridge
between Bagaha and Chhitauni in Bihar has been

Wil the Minister of

{d) ¥ so, the ime scheme within which the propect
1s likely to be compieted?

THE MINISTER OF STATE IN THE MINISTRY OF

allocated for the RAILWAYS (SHRi SATPAL MAHARAJ) (a) No. S,

(b} Does not anse.

aiverted 10 other States and the work has been shelved, (c) Yes. Sir.
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(d) The rail bridge has been completed and the iink
opened to trafhc as MG. {t wilt be converied to BG
alongwith Sagauli-Gorakhpur route via Narkatiagan) and
over this link by Dec '97. ’

[Translation)
Introduction of New Trains

627. SHRI! LALIT ORAON : Wil the Minister of
RAILWAYS be pleased 1o state

(a) whether the Government propose to introguce
new last trains from Ranchi to New Delhi. Mumba:,
Madras and Dehradun;

{b}) it so. the details lhereof: and
{c) i not. the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) (a) No S

{b) Does not anse.
(c) Due to operational and resource constraints.

{Enghsh]
Sambaipur Railway Division

6286 DR. KRUPASINDHU BHOI - Wil the Minister
of RAILWAYS be pieased to state

(@) whether there 1s any delay iIn making Sambalpur
Railway Division. a full fledged Railway Dwvision, and

(b) d so the sleps taken by the Government to
check the same?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAKARAJ) . {a) No Sir

{b) Does not anse

Supply of Coal to National Fertilizers Limited

629 SHRI ANANTH KUMAR Wil the Minister of
CHEMICAL AND FERTILIZERS be pleased to state

{a) whether some of the plants of the Natonal
Fertihzers Limited sultered ioss due 10 supply of lesset
quaniity of cual than then requirements during recen!
months particularly May, 1996 and

(b) f so. the totai ioss of testihizers production as
a result thereo!”?

THE MINISTER OF STATE OF THE MINISTRY OF
CHEMICALS AND FERTILIZERS (SHRI SIS RAM OLA}
(a) and (b} The Panipat and Bhatinda units ol National
Ferhhizers L'mited expenenced constiamnts in the
supphes ol coal dunng the months of May and June
1996 The estimated loss ol urea produchion In May
1996 was 10.742 MT ai Panipat and 7 702 MT at
Bhatinda. Dunng June 1996 the loss of urea production
was 518 MT at the Bhatinda umt

ASADHA 25. 1918 (Saka)
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Preference in Appointment

630. SHRI MOHAN RAWALE = Will the Mimister ot
RAILWAYS be pleased to state .

{a) whether Railways do give preference to local
people of Maharashtra for appointment to the post of
clerks/Ticket Examiners etc. in the Mumbai Division of
Maharashtra:

(b) f not. the reasons therefor;

{c) whether at other places n the country iocal
people of those States are given pretference in
appointments to such posts in Railways.

{d) it so. the reasons tor discnimination in the case
of Maharashtra only; and

(e) whether any guidelines are proposed {o be
issued to give preterence to local people of Maharashtra
In appointments to the said posts in vanous Railway
Divisions 1n Maharashtra?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) 2! to te:
Raitlway Recruitment Boards set up all over the country
receive applications from candidates in response to
their advertisements for various categories of posts
wrespective of any region or State They function on Ali
India basis and do no! observe any distinction or
discnmination based on area, region. State etc There
1S no proposal to deviate trom this Alt india policy

Ozone Layer

631 SHRI SRIBALLAV PANIGRAMI Wil the
Minister of ENVIRONMENT AND FORESTS be pleased
to state .

(a) whether any study has been conducted in regard
10 the effect of Ozone Depleting Substances (ODS) tike
Clorofiuorocarbons (CFCs) on the Qzone iayer

{b) it so. the findings thereot and

(c} the steps taken or proposed o be taken by the
Government 1o protect the QOzone layer trom the
indiscriminate use of Ozone Depleting Substances?

THE MINISTER OF STATE OF THE MINISTRY OF
ENVIRONMENT AND FORESTS (CAPT JA! NARAYAN
PRASAD NISHAD: {a) Yes Su

1b) The Scientific Assessment Panel of United
Nations Environment Programme (UNEPY has
concluded that Ozone Depieting Substances (QDS) like
Clorottuorocarbons (CFCs) cause damage 10 the Ozone
laver

(¢} Scientitic hindings resuited in an international
agreement. calied the Montreat Prolocol 1o phaseout
use of ODS The Governmnent has rahfied the Protocot
and has taken steps to phaseout use ot QDS consistent
with provistons of the Prolocol



